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NEW DELHI, 318T MAY, 1978
NOTIFICATION %

i

|
Ve, 2330/78-F, e, 316/ 8.WT : In exarcise of the powers
conferred by o bésdc% on (1) of Bectien 269F of thg Incomo-
tax Act, 1961 (43 of 1961) and in partial medification of
their Order Ne, 30(F¥,No,328/111/72-WT) dnted 14,11.1972, the
Central Govermment hareby order that im the table g@penéed
to the aforesaid order dated 14,11.1972, as amended by Orders
No,75(F.No, 328/111/72-WT) dated 10&1.1573, Ne. 105/74= ¢
F,No, 32%227/7 WT) dated 20.1 1.19:;1» "Ne, 16/75(F,Né,308/
227(74-WT) dated 15,3.1975 and F,le. 2&/77-?16/21 1/76-0T datea
19,4,1977, the entries against S.Ne, 13(E) shall be substi-
tued as under t=- . |

S |

13(E) Inspecting Assistant Patiale, Sangrur,ludhiana,
Cemmissiemer of Inceme-tax axid Rupnagar distriets of
Acquisitioen Range ,LUDHIANA. Puniab, whele ef the State

; of Himachal Pradesh and
Unien Territery ef
Chandigarh,

2, This erder shall come inte forpe with effect from
15t June, 1978, ] :
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